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PRESIDENTS SECRETARIAT

New Delhi, the 26th January 1990

No. 37-pres|/90.—The Presideint is pVased to appiove
the award of ''Nao Sena Medal'V'Navy Medal" to the
undermentioned officers/personnel for acts of exceptional
devotion to dutY or courage :—

1. Commodore Prnkash Chandrn Gulati (50127-Z)
2. Comnmnder Han Anand Gokhale (01075-T)
3. Commander Sulyman Abdul Majecth Vnzeer Mohamed

(01023-Z)
4. Commander Deviuder Nath Sud (01136-F)
5- Commander Amol Hemant Chilnis (01270-K)
6 Commander Knshan Najr Sushil (01369-K)
7- Commander N. Naeasubramanian (01349-R)
8. Commander Naresh Kumar Bhardwaj (01388-B)
9. Lieutenant Commander Samrendra Mohan Kumar

(01238-N)
10. Lieutenant Commander Ashvini Kumar (01583-Y)
11. Lieutenant Commander Rakesh Gulati (01741-F)
12. Iicutcnnnt Commander Somir Mukherjee (01932-R)
13. Acting Lieutenant Commander Jeewan Jyoti Niihawan

(02137-F)

14. Lieutenant Ramesh Acharya ("02436-K)

15. Lieutenant CSDC) Krishnaswamy Jeyaram (81975-
F)

16. Lieutenant Samir Kohli (02795-Aj

17. Rama Kanta Mishra, CHML fOc)1296-T)
18. Shri Kisan Lonkar, PO (QAI) (105594-N)
19. Arjun Madhav Loldwnde, LS (RC2) N47055-T)
20. Dharam I'al, 1 WTR (AD) (110S41-N)
21. Jay Pukash Urawn, SEAT (RC3) (162257-T).

No. 38-Pres/90.—The PfeJiident is pleased to appmve the
award of "Vayu Sena Medal"/ "Ail Force Medar' to the
undermentioned officers/personnel for exceptional devotion to
duty oi couiaj-'C :—

"""" 1. Group Captain Surendra Sinjth Tyagi (9467) Flying
(Pilot)

2. Group Captain Anant Gopal Bewoor ("9718) Flying
(Pilot)

3. Wins Commander Anil Sinha (11297) Flyinj
(Pilot)

4. Winff Commander Arun Kumar Saxena (J1312) Flying
(Pilot)

5. Winp Commander Bhushan Nilkanih Gokhale (11630)
Flying (Pilot)

6. Wing Commander Ajit Vishwanath Vaidya (11848)
Flying (Pilot)

7. Wing Commander Yesliwant Rao Rane (12210)
Flying (Pilot)

8. Wine Commander Pranab Kumnr Barbora (12375)
FlvlnE (Pilot)

9. WiriR Commander Karan Singh Chhina (123R9) Flyine
(Pilot)

10. Wing Commander Amardctp sineh Gill (12944)
Flyinji (Pilot)
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11. Wing Commander Philip Mohan Malhai (13244)
Flying (Pilot)

12. Squadron Leader Ajit Singh Slaich (13812-K) Flying
(Pilot)

13. Squadion Leader Chander Sekhar Venkataramany
(14089) Flying (Pilot)

14. Squadron Leader Virendra Pal Singh (14551) Flying
(Pilot)

15. Squadron Leader Sunderraman Neelakantan (15184)
Flying (Pilon

16. Squadron Leader Kulwant Singh Gill (15220) Flying
(Pilot)

17. Squadron Leader Mukul Goyal (15404) Flying
(Pilot)

18. Flight Lieutenant Ajay Dogra (17145) Flying
(Pilot)

19. Flight Lieutenant Harkeeiat Singh Aujla (17336)
Flying (Pilot)

20. 400627-H Master Warrant Officer Ramaswamy Go-
vindarajan Flight Signaller.

No. 39-Pres/90.—The President is pleased to approve the
award of "Bar to Vayu Sena Medal"/"Bar to Air Force
Medal" to the undermentioned officer for exceptional devotion
to duty and courage :—•

1. Wing Commander Ilaibans Singh Bath, VM (12008)
Flying (Pilot)

No. 40-Pres/90.—The President is pleased to approve the
award of "Yuddh Seva Medal" to the undermentioned per-
sonnel for distinguished service of a high order :—

1. Brigadier Jatinder Kumar Ralli (KM3416), Infantry

2. Coionel Bishan Singh Pundir (IC-19229), 1 Sikh Light
Infantry """̂

3. Colonel Milan Lalit Kumar Naidu (IC-19077), 5
Rajput

4. Colonel Amar Nath Hamir (IC-17792), Rajput

5. Colonel Subhas Chander Joshi (IC-26123), 6
Parachute

6. Colonel Khushwant Singh (IC-16170), Artillery

7. Colonel Tej Pratap Singh Brar (IC-I67S3), 1 Maratha
Light Infantry

8. Colonel Hardev Singh Lidder (IC-19009), 9 Para
Commando

9. Colonel Padinjhakara Sathyapalan (MR-1805), Army
Medical Corps

10. Colonel Din Dayal Dhoundiyal (IC-20950). 5 Gorklia
Rifles

11. Colonel Hoshiar Singh (IC-15942). Parachute

12. Colonel Uday Vir Singh Dahiya (lC-217,54), fcngin-
eers

13. Colonel Ravi Raj Oberoi (IC-12818), Engineers

14. Lieutenant Colonel Ajit Singh Gill (IC-20712), Aitil-
lery (Retired)

15. Lieutenant Colonel Joginder Singh Chauhan (IC-
19158). Rajputana Rifles

16. Lieutenant Colonel Manjit Singh Sibia CIC-19409)
Punjab Regiment

-17. Lieutenant Colonel Pamulapati Venkata Krishanaiah
Choudary (IC-23284), Artillery

18. lieutenant Colonel Randhir Samsher Sethi (IC-17253)
13 Sikh light Infantry

19. Lieutenant Colonel Jagdish Prasad Barthwal (IC-
19187), 16 Garhwal Rifles

20 Lieutenant Colonel Patrapanda Thinnnayya Muthanna
(IC-23iyO), 2 Maratha Light infantry

21. Lieutenant Colonel Vijay Kumar Singh (IC-24173),
25 Rajput

22. Lieutenant Colonel Debi Ram (IC-26304), 13 Garhwal
Rifles

23. Major Mangallas&ery Sukumaran (IC-24927), 12
Grenadiers

24. Major Lincoln Louis Andrews (IC-29840), 11
Kumaon

25. Major Bharat Singh Bisht (IC-30945\ 5 Rajputana
Rifles

26. Major Gurprit Singh Kalra (IC-34376), 5 Parachute

27. Majoi Rajebh Singh (IC-37830), 2 Maratha Light
Infantry

28. Major Gautam Banerjee (IC-25189), Lngineer

29. Major Mrinal Kanti Mukherjee (MR-3700), Army
Medical Corps

30 Major Rupinder Jeet Singh Dhillon (IC-30018), 6
Parachute

31. Major Virendra Bhatia (IC-33570), 8 Gorkha Rifles

32. Major Dharam Chand Thakur (IC-3647l'i, Garhwal
Rifles

33. Major Ashok Tyagi (MR-4853), Army Medical
Corps.

34. Major Lakshman Balakrishnan (IC-33082), Intelligence
Corps.

35. Captain Sankaran Nair Balachandran (1C-35370),
Intelligence Corps

36. Captain Sountya Kanti Basu (MS-11735), Army Medi-
cal Corps

37. Lieutenant Harendra Singh Negi (RC-279), SC,
Garhwal Rifles

38. JC-74465 Subedar Major Iqbal Singh, Lngineers

39. JC-128416 Subedar Madan Singh, Garhwal Rifles

40. Assistant Commandant Bhupinder Singh (IRLA No.
209), 35 Btn. CRPF

41. Caplam Subhash Chandia Dewan (00649-Z), Indian
Navy

42. Captain Rajinder Bhandari (00816-B), Indian Navy

43. Acting Captain Ravinder Singh (00846-Y), Indian
Navy

44. Acting Captain Sushil Kumar Ramsay (60160-A),
Indian Navy

45. Commander Kuldip Singh Randhawa SC, NM
(01189-A)

46. Lieutenant (SDC) Tarlochan Singh (81991-T), Indian
Na\y

47. Group Captain Harpal Singh Ahluwalia, VM (9821)
Flying (Pilot)

48. Group Captain Pradip Bhagat, VSM (7^12) Flying
(Pilot)

49. Group Captain Ramamoorthy Vijay Kumar (10918)
Flying (Pilot)

50. Wing Commander Vijay Kumar (8386) Flying
(Pilot)
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51. Wing Commands Vikram Singh Ranawat (12390)
Frying (Pilot)

SI. Flight Lieutenant Sanjay 7vlitl.il M677>) Hying
(Pilot)

53. Flight Lieutenant Amiinder Singh Gill (17317)
Flying (Pilot)

54. Flight Lieutenant Naveen Tanwar (17461) Flyinc
(Mon

55. Flight Lieutenant -Wiish Mokashr (17473) Flying
(Pilot)

No. 41-Pics/90—The President is pleased to approve the
awaid of the "'Vishisbt Scva Medal" to the undermentioned
personnel for distinguished service of a high order :—

1. Major General Nand Kishore Agarwal (1C-7739),
Army Ordnance Corps.

2. Local Major General Madan Mohan Lakhcra (IC-
10497), Infantry.

3. Brigadier Madan Pal Singh Bhandmi (1C-12581),
Aitillcry.

4. Brigadier Anin Sitaram Adhikari UC-13275), Mahar
Regiment.

5. Brigadier BashishU Narain Rai (1C-13266), Aimy
Service Corps.

6. Brigadiei Gurdial Singh (IC-8205), Armouied
Coips.

7. Brigadier Manmohan Sigh Brar, SM (1C-10563),
Artilleiy.

8. Brigadier Madan Mohan Lai Ahuja (IC-11670),
Infantry.

9. Brigadier Piem Kum.ir (IC-11866), Kumaon (Retired).

10. Brigadier Deepak Ajwani (IO11023), Engineers.

11. Brigadier Chandiapal Singh Kamboj (1C-12151),
Signals.

12. Brigadier Prabhakar Bhimrao Deshpande (1C-866I),
Signals.

13. Brigadier Sharad Chandra Gupta (1C-12764), EME.

14. BiigaJicr Brijendra Prakash, SM (IC-11055), Intelli-
gence C orps.

15. Brigadier Ravi Datt Paliwa] (IC-7128), Intelligence
Coips (Retired).

J6. Biigadici Arvind Manohar Warty (IC-1OO28), Artil-
lery (Retired).

17. Brigadier. Satwinder Singh Bhatti (JC-13358), Artillery.

18. Brigadier Bal Krishan Khullar (IC-I2625), Infantry.

19. Brigadier Suiaj Prakash Bhatia (1C-10180), Army
Service Corps.

20. Colonel An.inthannrayan Natarajan (IC-15464),
Artillery.

21. Colonel Charanjit Singh Sohal (IC-20215), Artilleiy,

22. Colonel Vjnay Kumar Dar (1C-22153), 12 Kumaon.

23. Colonel Perumpulipakam Srinivasa Gopalachari (IC-
10440), Engineers.

24. Colonel Ripu Daman Singh (JC-16943), Engineers.

25. Colonel Suunder Singh (IC-1328J), Artillery.

26. Coloenl Sudcsh Kumar Kaushal (IC-15947), Artillery.

27. Colonel Ayiumala Kurian Philip (IC-19737),
Bngineeis.

28. Colonel Aivind Singh Popli (IC-13fi76), FME.

29. Colonel Inderpal Singh Kahai (IC-16248), EME.

30. Colonel Manmohan Singh Paimar (JC-14854), EME.

31. Colonel Gurbachan Singh Bahbai (IC-21783),
Artillery.

32. Colonel Dincsh Singh C'hauhan (lC-13951), Madias
Regiment,

33. Colonel Hanunianlhu Ruvikuraar (IC-16029), 8
Madras ReRiment.

34. Colonel Subhash Kaushik (IC-22408), Rajputana
Rifles.

35. Colonel Dilip Manjarekar (IC-16563), Army Ordnance
Corps.

36. Colonel Nirmal Singh Sahaec (IO16380), Army
Ordnance Corps.

37. Colonel Thalathaniane Marappa Rai Prahalada Rai
(MR-1944), Array Medical Corps.

38. Lieutenant Colonel Abdul Kader Madathiparambil
Kunhiahamu (1C-19254), Artilleiy.

39. LiculcunnL Colonel Suijit Singh Parmar (MR-3296),
Army Medical Corps,

40. Lieutenant Colonel Gunnel Singh Jagirdar (JC-16397),
EMfc.

41. Lieutenant Colonel Taiun Kumar Mahendra (IC-
24511) Signals.

42. Lieutenant Colonel Akhil Bhardwaj (MR-3619). Army
Medical Corps.

43. Lieutenant Colonel Satmder Pal Singh Rekhi (1O-
i;6346), Armoured Corps.

44. Major Krishan Kumar Upadhyay (MR-4515), Army
Medical Corps.

45. Majoi Kandalh Ouscph Joseph (1C-36645), LME.

46. Major Vishnu Singh Rawal (JC-25200), Artillery.

47. Major Harbhajan Singh ChauhaD, SM (IC-33801), 4
Maratha Light Infantry.

48. Major Sri Kant Kama (IC-27255), 9 Gorkha Rifles.

49. Major Piakash Chandta Panjikar (1C-27256), Mecha-
nised Infantry.

50. Major Puran. Mai Dubey (IC-32523), Garhwal Rifles.

51. Mxijor Mahavir Singh Sandhu (IC-32764), Grenadiers.

52. Major Harchaian Singh (IC-25431), Engineers.

53. Majoi I'ravin Kumar TJberoy (IC-29221), Engineers.

54. Majoi Ajay Kumar Verma (MR-3697), Army Medical
Corps.

55. Flight Lieutenant Mulcnnd Lai Bagga (15387), Army
Aviation.

36. Captain (Miss) Kochaiyappan Shecla (MS-11766),
Army Medical Corps.

57. Captain Guipal Smgh Sangha (IO39956), 11
Grenadiers.

58. Captain Ravindcr Singh (IC-41824), Engineers.

59. JC-67961 Subedar Major (Honorary Captain) Vishnu
Chopade, Parachute (Retired),

60. JO166754 Naib Subedar Manohar Topno, Bihur
Regiment.

61. 14235939 Company Havildar Major Seera Jaya Ram,
Signals.

62. Commodore Awmlh Bchari 1 al Gupta (00339-W).

63. Commodore Navin Chandra (500R3-Z).
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64. Commodore Abraham Cheriun (40138-Y).

65. Commodore Amnr Jit Singh Toor (40141-B).

66. Commodore Pramod Kumar God (60089-R).

67. Commodore Parmbir Singh Bawa (00490-N),

68. Commodore Parambot Sivarama Teyunni (40182-Y).

69. Commodore Gillbert Caetano Menezes (00564-F).

70 Commodore Srinivasaiiiraghavan Rajaram Mohan
(70O56-T).

71. Captain Radhe Syam Dasarl (40230-F), Tndian Navy.

72. Surgeon Captain Nasim Ahmed Khan (75093-R),
Jndinn Navy.

73. Captuin Rajah Palaniandy Premkumar (00717-B),
Indian Navy.

74. Captain Sunil Mnngesh Kuikflrni (40252-F), Tndian
Navy

75. Commander Vinod Mohindra f(H)572-Z).

76. Commander Vindhyachai Pandey, NMf (OO85O-F).

77. Commander (SDC) Ashoke Kumnr Rose (81902-R).

78. Commander Rajokutty Sebastian (-M475-N).

79. Commander (SDP) Jasbir Singh (R6R23 Z).

80. Ram Singh Chuuhan, MCPO I (RPI) (063822-A).

81. Cheruvathoor Krishnan Kutty, MCPO (STD) ]I
(140070-T).

82. Charles Manickam Ratnam John, POR (TEL)
(201973-F).

83. Air Commodore SudhakHr Balkilshna Pendharkar
(5915) Accounts.

84. Groun Captain Prakash Chandra Thakur (5497),
Adminsitrative.

R5. Group Captain Chittaranjan Sharma (61951 Logistics.

86. Group Captain Sahab Prnsad Varma (6466) Medical.

K7. Group Captain Snrinder Mohan Nngpal (7317)
Aeiomntical Engineering (Mechanical).

8R. Grrrnp Captain Dilsher Singh Gill (9126) Flyinfl
(Pilot).

89. Group Cyptain Nallavsndu Bhaskar Amarcsh (12464)
Medical.

90. Wing Commander Daljit Singh (9998) Administrative.

91. Wine Commander Sivarnmnkrishnan, Naraynnnn. VM
(!10fi4) Administrative.

92. Wing Commander Om Kumar (11614) Flying
(Navigator).

93-. Wine Commander Swaminnfhan GopalakriBhna
(12437) Aeronautical Engineering (Mechanical).

94. Wing Commander Ramflswamy Chandra Kumaran
(12440) Aeronautical Engineering (Mechanical)

95 Winif Commander Rum Kriihan Ganjoo (13362)
Medical,

96 Squadron Trader Rajesh Mohan Sethi (13181) Aero-
nautical Fngineering (Electronics).

97. Squadron Leader Anil Kumar Kaistha (13476) Aero-
nautical Engineering (Electronics).

98. Squndron Leader Bhafan Lai Thakral (14195) Aero-
nautical Engineering (Mechanical).

99. Squadron Leader Rajinder Kumar Sharma (15098)
Aeronautical Engineering (Electronics).

100, Squadron Leader Rohit Khera (15253) Administrfttive.

101. Fliijht Lieutenant Nallukannu Pillai Sethu Subrama-
niam (BC-16131) Vionnutical Engineering (Electro-
nics).

102. 271210-H Junior Warrant Officer Chandran Kclan-
theri Weapon Fitter.

103. 607094-R Sergeant Bhan Singh Gill, Instrument Fitter.

The 12th April 1990

No. 42-Pers/90.—The President is pleased to approve the
award of 'Shaurya Chakro' to the undermentioned person for
an act of gallantry :—

1 COMMANDER PRADEEP DIXIT, NM (01442 A)

(Effective date of the award : 9th January, 1990)

On the 4th December, 1989 the 9th Antarctica Expedition
set out from Goa onboard the ship Polarbjorn and Thuleland.
Whilit Thuleland went to the now well known stations
Maitri and Gangotri, Polarbjoin went to the Weddel Sea,
about 1500 miles south of Maitii to investigate possibility of
setting up an Indian camp on Berkner Island, which is one
of the coldest regions of the world. Two Chelak helicopters
modified foi the l-xpedilion were embarked on the Polarb-
jorn. The Chetaks though modified were basically designed
and instrumented to fly in visual contact with ground and
flying these aircraft in poor visibility or with inadequate
ground reference demanded a very high level of competence,
concentration and skill. A single engine helicoplcr like Chetak
would rarelv venture out over the cold seas to distances be-
yond 20 NMs.

On the 4th January, 1990, Mr. Jain of National Geophysical
Research Institute developed severe stomach ache. A medical
team onboard Polarbjoin established radio contact with a
German ship Polarsfctn operating about 115 NMs from
Polarbjorn. The Medical Officer on that ship advised imme-
diate operation of Mr. Jain which could only be conducted
at Polarstern. Evacuatinn the patient to Polarstern was
essential.

On the 9th January, 1990, the weather conditions in the
area preculded the possibility of a sortei to Polarstern. The
visibility was extremely low with white out conditions, strong
and gusty suiface winds and sub-zero temperature. Chetak
helicopter could not have been flown safely under these con-
ditions. Considering the condition of Mr. Jain, Cdr. Pradeep
Dixit, the Flight Cdr, decided to undertake the mission to
Polarstern. Carrying :i patient and ship's Medical Officer
onboard, he with his Co-pilot took off from Polarbjorn in
practically impossible conditions compounded hy unfamiliar
hostile terrain. Stretching over a distance of 115 NMs was
the terrain of icy seas, pack ice. unchnrtered land in which
white mountain peaks merged with the white snow back-
ground. Displaying a very high degtee of competence and
bravery and with complete disregard for personal safety, Cdr
Pradeep Dixit evacuated Mr. Jain to Polarstern.

Commander Pradeep Dixit, thus, displayed professionalism
nnd courage of the highest order under extremely adverse
conditions

No. 43-Pre»/90.—The President is pleased to approve the
nward of "*N*ao Sena MedaFVNavy Medal" tal the under-
mentioned personnel for acts of exceptional courage :—

1. Acting Lieutenant Commander Sudhir Pillai (02140-
N).

2. Lieutenant Arvind Gupta (02453-Z).

CORRIGENDUM

At page 154—

For : Shri Kailash Nath Tiwari, Assistant Technical Offi-
cer, IB. Head Quarters, New Delhi, Intelligence
Bureau.

Read : Shri Gopal Krishna Kapoor, Assistant Technical
Officer, T,B. Headquarters, New Delhi, Intelligence
Bureau.

RAJIV MEHRISHI
Dy, Secy, to the President
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(PLANNING COMMISSION)
(SOCIO-ECONOMIC RESEARCH UNIT)

New Delhi, :he 2nd April 1990
RESOLUTION

No 0.15011/2/90-SER.^Reference Planning Commis-
sion's Resolution No. O.15011/1/82-SER dated 20th Sep-
tember 1988.

The Planning Commission has decided to reconstitute its
Research Advisory Committee set up to advise it on research
in areas relating to planning with effect from 1-4-1990. Iti
composition and terms of refeience are set out below :

COMPOSITION

Chai rman
1. Dr. Rajni Kothari,

• Member,
Planning Commission.

Members
2. Dr. Arun Ghosh,

Member,
Planning Commission.

3. Dr. A. Valdyanathan.
Member,
Planning Commission.

4. Smt. Ela Bhat,
Member,
Planning Commission.

5. Dr. K. S Krishnaswamy,
Pranathi, Plot No. 1706,
14th Main 30th Cross,
Banashankari Stage II,
Bangalore-560041.

6. Dr. V. A. Pai Panandikar,
Director, Centre for
Policy Research, Dharma Marg,
Chanakya Purl,
New Delhi-110021.

7. Prof. Veena Dass,
Professor of Sociology,

.University of Delhi,
Delhi.

8. Dr. B. D. Sharma,
Commissioner for Scheduled Caste
& Scheduled Tribes,
West Block 1, 1st Floor,
Wing 7, R. K. Puram,
New Delhi-110066.

Convenor

9. Dr. S. R. Hashim,
Adviser (Perspective Planning)
Planning Commission.

Terms of Reference
(i) To identity areas of research emential for re-

orienting planning and development, initiate appro-
priate research programmes to be taken up by
individuals and institutions qualified to do so, and
process proposals from them for financing by the
Planning Commission;

(ii) to examine research and study proposals received
from Institutions/Scholars on their own in areas
relevant to planning and development as conceived
by the Planning Commission and decide on their
suitability for financing by the Planning Commis-
sion;

(Hi) to advise on the rationale and criteria for providinR
institutional support in the form of recurring block
grants and to develop a frame-work for research
programmes eligible for such block grants;

(iv) to advise on the suitabililv of and financial arrange-
ment! for publication of the completed studies;
and

(v) to advise on any other matter relevant or incidental
to the pursuit of the above functions.

2. The Committee may meet ai often as may be decided
by its Chiarman Normally, its meetings will be held at
New Delhi

3. The Socio-Economic Research Unit of the Planning
Commission will function as Secretariat of the Committee.

4. Non-official members of the Committee will be entitled
to travel by air. They will also be entitled to daily allow-
ances for attending the meetings of the Committee as admis-
sible to Grade-1 officers of the Govt. of India which will
also be piad by the Planning Commission.

5. The Committee will continue upto 31-3-1993 unleM
otherwise notified by the Government

ORDER
ORDERED that a copy of the Resolution be communicated

to all concerned and that it be published in the Gazette
of India for general information.

J. C. DANGWAL, Director (Administration)

MINISTRY OF PETROLEUM AND CHEMICALS
(DEPARTMENT OF PETROLFUM AND NATURAL GAS)

New Delhi, the 5th April 1990
ORDER

Subject : Grant of Petroleum Exploration Licence to Oil and
Natural Gas Commission for Andaman offshore-
Middle Andaman (Block-1), South Andaman

(Block-2) and Nicobar Island (Block-3) area
measuring 7940 sq. kins.

No O.12012/3/90-ONG D 4,—Tn exercise of the powers
conferred by clause (i) of jub-rult (1) of Rule 5 of the
Petroleum and Natural Gas Rules, 1919. the Central Gov-
ernment hereby grants to the Oil and Natural Gas Commis-
sion, Tel Bhavan. Dehradun (herein after referred to as
Commission) a Petroleum Exploration Licence to prospect
for Petroleum for four years from 15-3-1990 for Andaman
Offshore area Middle Andaman (Block 1), South Andaman
(Block 2) nad Nicobar Island (Block 3) area measuring
7940 sq. kms., the particulars of which arc given in Schedule
"A* annexed hereto.

The grant of licence is subject to the terms and conditions
mentioned below :—

(a) The Exploration T icence should be in respect of
Petroleum.

(b) If any minerals are found durinp the exploration
work, the Commission should bring that to the
notice of the Central Government with full parti-
culars thereof.

fc) Royalty at the rate mentioned below shall be
chraged; *"* 'W^MI
(i) Rs. 192/- per metric tonne or men rate* ••

may be fixed by the Central Government from
time to time on nil crude oil and cming-head
condensate.

(ii) In case of natural gas, at such rates as may
be fixed by the Central Government from time
to time.
The royalty shall be paid to the Pay nad
Accounts Officer, Department of Petroleum and
Natural Gas, New Delhi,

(d) The Commission shall within the first 30 davs of
every month, furnish to the Central Government,
a full proper return showing the quantity and
gross value of lal crude oil, casing-head condensate
and natural gas obtianed during the preceding month
in pursuance of the licence. The return shall be
in the form given in Schedule B' annexed hereto.

(e) The Commission shall deposit a sum of Rs. 50,000/-
as security as required by rule 11 of the P&NG
Rules, 1959.
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$0 The Commission shall pay eveiy year in advance
a fee in respect of the licence calculated at the
following rates for each square kilometre or part
thereof covered by the licence :—

(i) Re. 8/- for the first year of the licence;

(ii) Rs. 40/- for The second year of the licence;

(iii) Rs. 200/- for the third year of the licence;

(iv) Rs. 400/- for the fourth year of the licence;

(v) Rs. 600/- for the first and second years of
renewal.

t i ) The Commission shall be at liberty to determine
the relinquishing of any part of the area covered
by the exploration licence by giving not less than
two month's notice in writing to the Central Gov-
ernment as required by sub-rule (3) of the rule 11
of the Petroleum & Natural Gas Rules, 1959.

(hi The Commission shall immediately on demand
submit to Central Government confidentially a full
report, of the Geological data of all the minerals
found during the exploration pf oil and natural
gas and shall submit without fail every six months
the results of all operations, boring and explora-
tion to the Central Government.

(i) The Commission shall take preventive measures
against the hazards, of fire under sea bed and/or on
the surface and shall keep such equipment supplies
and means to extinguish the fire at all times and
shall pay such compensation to third party nad/or
Government as may be determined in case of damage
due to the flre.

(j) This exploration licence shall be subject to the
provisions of the Oil Fields (Regulation and
Development) Act, 1948 (53 of 1948) and the
Petroleum and Natural Gas Rules, 1959.

(k) The Commission shall execute a deed of the Petro-
leum Exploration Licence in the form applicable
to offshore areas as approved by the Central
Government.

(1) The Commission should render, Bathymetric, botom
samples. Current and magnetic data collected during
the drilling /exploration operations/survey, to
Ministry of Defence, Naval Headquarters in the
usual manner.

SCHEDULE A'
Geographical coordinates of Andaman Offshore-
Middle Andaman (Block 1), South Andaman (Block
2) and Nicobar Island (Block 3) - area measuring
7940 Sq. Kms.

Point

A

B

C

D

F

F

G

H

1

M

N

P

Longitude

93" 02' 00"E

43° 20' 00"C

92° 58' 00"E

93° 20' 00"K

92° 48' I8"E

92° 58' 00"E

92" 48' 18"E

92° 5N' 00"L

93° 38' 08"t

94J U ' 26'V

93" 38' 08" t

94- 11' 26"E

Latitude

12° 38'~O8*N^

I2J 38' 08"N

12° 14' W\i

12° 14 20*N

12° 13' 06"N

12" 13' GfiTN

11" 39' 00*N

11° 39' 0Q*N

07" 27' 12"N

07° 27' 12"N

06" 35' QPH

06 35' 00* N

Monthly return of crude oil, casing-head condensate and natural gas produced and value thereof

Petroleum Exploration Licence for

Area

Month and Yeftr :

A Crude Oil

Total No. of Metric
Tonnes obtained

1

No. of Metric Tonnes
unavoidably
lost or returned to
natt^ra! reservoir

2

No. of MeJrjc Tonnes
used for purposes of
petroleunj explosion
operation approved by
the Central Govern-
ment

3

No. of *" Metric
tonnes obtained (less
columns 2 a.nd 3)

4 5

3—31 GI/90
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B—Casing-head condensate

Total Number of Metric
Tonnos obtained

1

No. of Metric Tonnes
unavoidably lost or
returned to natural
reservoir

2

No. of Metric Tonnes
used for purposes of
petroleums explora-
tion approved by
Central Govt.

3

No. of Metric Tonnes
obtained (Lss
columns 2 and 3)

4

Remarks

5

C—Natural Gas

Total Number of cubic
metres obtained

1

Number of cubic
metres unavoidably
lust or reiumed tn
natural reservoir

2

Number of cubic
metres used for
purposes of petroleum
exploration approved
by the Central Govt.

3

Number of cubic
metres obtained (less
columns 2 and 3)

4

Remarks

5

I, Shri do hereby solemnly and sincerely declare and affirm thatthe
information in this return is truo and correct in every particular and make this declaration conscienti-
ously believing the same to be true.

Signature

By order and in. the name of the President of India.
GURDIAL SINGH, Desk Officer

MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCATION)

Now Delhi, the 6th April 1990
NotiBcation (25)

No. F.I8-10/89 T.D. V—With the approval of the
Chairman, Board of Assessment foi Educational Qualification,
the Government of India is pleased to notify that the
nomenclature of the Graduate Membership Examination of
the Institution of Electronics and Telecommunication Engi-
neers, New Delhi is changed as "AMIETE Examination"
with immediate effect. The Examination with new nomen-
clature wiU stand recognised for the purposes of employment
to superior post\ and services under the Central Govern-
ment. This is in continuation to the notification No.
18-62/57 T5 dated 24th June 1959 recogni<ring the Graduate
Membership Examination of the Institute.

M. M. CHOUDHURY, Ast.lt. Fdunal. Advisei (T)

(DEPARTMENT OP CULTURE)
New Delhi, the 9th April 1990

RESOLUTION
No. F. 4-1 /88-CH.L—In exercise of the powers conferred

by Rule 6 of the Memorandum of Association and Rules Sc
Regulations of the Rashtriya Manav Sangrahalaya Samfti
(RMSS), an autonomous organisation under the Department

of Culture and a society registexed under the Society Regis-
tration Act XXI of 1860, the Government of India had
constituted a Review Committee on 15-2-88 to review tho
working of the Rashtriya Manav Sangrahalaya, Bhopal and
to make recommendations on organisational structure and
its future developmental programmes. The Review Com-
mittee has since submitted its report to the Government. It
has now been decided to set up an Empowered Committee
with the following composition and terms of reference to
consider the Review Committee report for implementation
of its recommendations :—

1. COMPOSITION

Chlarman

1. Dr. S. K. Mahapatra
Additional Secretary
Department of Culture

Members

2. Joint Secretary(T)
Department of Culture
New Delhi

3. Secretary
Department of Culture
Government of Madhya Prade«h
Bhopal
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4 Joint Secretary (.Tribal Welfare)
Ministry of Welfare
New Delhi

5. Shu J. V. ionhi
DueUor-Gcneial,
Archaeological Survey of India
New Delhi

6. Dr L P Siharc
Director -G enerul,
National Museum,
New Delhi

7. Dr Shyjim Singh Shashi
Dncctoi
Publication Division
Ministry of Information &
Broadcastinc
New Delhi

8. Joint Secielaiy
Ministry of Finance
New Delhi

9. Dr S. M Nun
Directoi
National Museum of Natural History
New Delhi

10. Joint Secretiuy
Ministiy of Uiban Development
New Delhi

11. A re£ie«.enUtive of fhe
Planning Commission

12. Joint Secietary
Department of Pension &
Pensioners' Welfare
New Delhi

13. Joint Secretary
Department of Personnel &
Training
New Delhi

14. Joint Secretary
Department of Administrative
Reforms
New Delhi

15. Joint Secretary
Ministry of Law and Justice
New Delhi

Member-Secretary

16. Deputy Educational Adviser (CH)
Department of Culture
New Delhi

n. TERMS OF REFERENCE

To examine and decide on the acceptance or otherwise
of the various programmes recommended by the Review
Committee on Rashtriya Manav Sangrahalaya and to deter-
mine financial and other Implications of the programmes
accepted for implementation

The Committee shall submit its report to the Govern-
ment of India (Department of Culture) within a period of
two months from [he date of its first meeting.

This issues with the approval of the Ministry of Finance
vide their Dy. No. F.1007/SE/90 dated 15-3-1990.

ORDJ3R
ORDERED that the Resolution may be published La the

Gazette of India for general information.
(Hindi version ia enclosed).

R .C. TRIPATHI, Jt, Secy.
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